IN TH? CENTRAL ADMINISTRAT [VE TRIBUNAL, JAIPUR B=NCH, JALPUR,

CP 105/94 ~—_is . Date of order 17,10,94
Di leep Shivpuri . Petitioner

o V/s '
R,C. Sook :  Nonepetitioner

None present for the parties

CORAM

Hon'ble Mr, Gopal Krishna, Member (Judicial)
Hon'ble Mr., O.,P¢ Sharma, Member (Administrative)
PER HON'BL:E MR, O,P, SHABRMA, MEMBER (A@WINISTRAIIVE!

The registered notice sent to alleged contemner has
been received back from the postal authorities with the
remarks "“No such person", In these circums tances, the contempt
takeﬁ notice of by the Tribunal syo-motu is dismissed, as

being infructuous.
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